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Status report of Works under AC-68 Sh. Surender Kumar (MLAl for the year 2022-2S[  ST ] elitAW | CouOJ l'«0. Wa/WOdK | A9.ney
eptn>ftsO>l* /^WAAOOATEWork

TOC SMut
ACS.

No.
Work m Progress6M.  671

2l-8-2(J23

R.A

Associsles
30.05 2023 4177768XL-vm-s

(BVDB)
’ ImpTOes-. of toads by Pdg. «MC from Cliaudhary Daio' to
Swtar House and Sorrotiiiding finks near Maszid and gall from
shriram jwelers 10 Sliivam Madico*. Sasfiipaf Mouse, Nafis wait
gafi. road along CBSS School ai Ward No-55 E, Mandoli.
Harsh Vifiar under AC-6S Shall.N.Zone
tinp./Dey. qf Rood and links from DDA Park (loni road) id XL*VH1-S
Kuan ChoWk, Kuan Chdwk lo Rnjesfv Chaudhory Hoiiso and CDVD&>
Bataji Motors lo Kushik Niwaa in Gokalpur Virioge in word no
S3( E V267.. Gokalpuri. Shah.fNl Zone
Imp. Dev. Mandoti village Internal road/Lane near Ravidas
ntan'dir by pdg. RMC from kvard no. 55-E 254 Mandoli
SliN.ltone

Xl.-VllI-S-

93660546SI

8hopaJ Soryk Work in Progress6M68/702333114 06101317S324002 43

2 HS-2023

Under finance
concurrence

/MCO(HO)

tv K Toftijr 6M■4 04.1U33 5387504(iii)
iSC/ST>

1731882633

Work in Procress6 M37/ S.P.
Enterprises

3a05 2023 1699156XL-VHl-S ■ 4335900trop/Dev; of roads by pdg. RMC from Balmiki Dlw^in Shala
to- Taijpal Kbuse. Transformer Wali Gali and repair of Drain'nt (MLA)
Varioosi Locttlion- in Mandoli .VTIIage- in Ward No-55 E

':St. Sbalt'NiZi^V':.' '
i>»' lmp'Oev: Of Road ..and Kf>k of ValmikI Molialla in GdkalpUri

viffa^o bv'pddi 'O iii W.No^'~53E/26Z'Gokalpuri Shah...‘Mohli

lmp;E)ev; f Jloqd and link-f/orn meird.jHlIar No.05 to.^;. Ajif XKt.VHI:^.; ;

1- Shalv .Nbfrt 'Zone"

w

..1.

XL-VISl-S

gc>V£»>
;/.* 1

. 63

••A- f7-07-2023

Under linance
concurrence

tMCOlHQ)

7Chauhan

Const. Co

3M10'.ia2023 2'0403660040005

Under tirance
concurrence

/MCDtMQ)

10.102023 S.K.

Associate

3M•S5S5000.6

tinproveineiil pcv6ldp;rr<nt'Qnart^Jroin,lhNo.24+24b H.hfc'

•K mfeJtdiiv'A-brde^'G^oJi^^pdg-CClpavcBienblik w^ rpe'
239 d&atpiirf A'c-5'9.h«^,^4'?^ ' '

u

s

3M Under linanco
concurrence

/MCOIHO) ■

isjso-imv itwuo? Chauhan

Const Co
2893000 .-r

A. .

1

,vt

24866947- i . I

.%V A
V

*i'*5
Ee(WH/SNZ

g*

^^WH3*SPfZ

'l': Oldi;
A-U y

'-im. .• •
.  ’• yt-

r

:
itljrit.r-<

•  'i
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'ViuiMit;iHAL eORPORATION OF DELHI orncF
OF EXECUTIVE ENGINEER

KlMzShLN^ILfEEXIXJ
c

r W.J.NO.: EE(M-SH.N.-I}[£ExIX)/SYS/2023-2024/67
Agency M/S. RA Associstes '

Shivaiik, Maiviya Nagar, New Dolh-

■  Chtiudliary Dniry
W^rd NoSS E/237 Mandoli, HafShVlhar under AC-^ SN2

UFJterJ : 2l-UU-202.'{

MR Nci.: '.5/103

^0 $.-iiuir house and Surrounding links near
Sa^ipal house. Nails w,')ll gall, road along GBS5 School si

. . ■ FTC No; :23/66/XL-Vm-Z-F-l/DVOB/854/ WZST/M-l/oe

•• Tender Amount: Item Rate

'Contraaual Amount :417776a A. ^ ' Timo Of Comoletion: 6 Month.
;  .. ■ Hoad Of Account: XL-vm-z-F-l Earnest Money  ; 177267 7

: , ■ Tender No.: 153749 1 . ' ■ NIT NO: o,70,
Remark:' ™ “S™ parcertt tact check AE ana 50 parcenl lest check b, EE ana 0„„ pccep,

.  .. be deducted at the time passing of bill. Schedule iiRm-i arc; inucherJ ctss s/ill -

Dear

■' - ofma"Sor n ■■■a'—' i"■ VV phL:,>a=S;l,S:rt °ad£"^ ="V means hka
3. You are also directed to start the work.at once. Please note that lirrie allowed lo

.. . work as entered in the tender shall be'reckoned from the QOS.
carryout the

- 4. It should be notec;- (a) That as and when orders
V' • exira/substitute item prior orders

. . . of llie same to avoid

given for the execution of any
nr, r .u, ‘‘■orftthe Competent Authority be obuiined before

Mil ‘^omplications.(b) That contractor hasbill with n.easurement otherwise nothing will be consider due bn
execution

to submit his RA/rinai
account of work execution.

5. It shall be your responsibility to provide deep hand purnp/l
:• of the work and same shall be nt for construction

from contamination to the labour engaged.

6. You shall be responsible for correctness/genuineness
.submitted by the you.

of alt

ubo wcll/Municipal water at iht; site
purposes and provide safe drinking water free

the (JocudiOnis wiiut so ovm

.  7. Al the circular Issued by MCD applicable to the instant nature of wor'
. complained by the contractor, Total Quantity of Cement -

Note. Expenditure will not exceed to Rs 417776Q/

Copy To. •

ill have to bo

4r
 .

1. S.E (QC)fof Information alongwith copy of Schedule & luslilicaiion
2. SE ( ) for kind information Please

•  3, a.E Concerned for information and necessar
4. AcltOwith account file
5. Copy to Mpi. Councillor Ward

.  6, O.C.A 0
V, Office Copy

[Su.osh »l Mi'ClKi)

[Lt XlXJ-I (M

•  8/-30/O3 4;04:1pPM
Page, 1 of i



j^yMUNiuiKAL CUKRORATION OF DI-[ \-\ \ ori iri
GF EXECUTIVE ENGINEER

■ ee(m-sh.n.-ii irr xixj
*

\-'IMI

. -j is—No.i EE(M-SH.N.-l) [U XIXI/SYS/aOZS-ZOZ-l'/BQ
iBhopal Singh
riot No. SI. Plot No-^5. kallash Appnrtmnni. 1 1’
I'tni I’.nmhrnnnl Dolhl.f)?

■j Name Of Workihtip. Oov. of road ond links from ODApwK (lniitKi>iui)iot(ii;ii>i:iKjwk , Kijitu.lKMi iniuijifJi
[ , Chaudivvy. Imusn and UaiBjl htaiors to kushik Nlwss In Goknlpiir HI tv NoS.II /liV CuVillfHIII .W.

 ■

DiilucJ : 2I-0H-Z023

MO Na,: i)40'-l

c.
1

i
t-  •• f- . I Agetwy \•

i

\
K

FTC NO. :23/66/XL-Vlll-2-F-l/OVDB/a54 / Og/ZSg/M-l/OS

Tender Amount i6iQ7a9o‘
contractual Amount :7023331 /- .

f

S’ Head Of Account: xl-viii-Z-f.|

P iroconlago Kalo r se.SGK. noiow

■  Tirrip Of CotiiJtlfil ion: 6 Momir.

Earnest Monr;w •, :t23-ir.7 a

Nil NO; 3/2

ALRCASt 100 percent test check AE and SO pcrceni itsiclit-ck Uy it nnu One pistunt cess will
be deducted at the iSme passing of bill.

■ I Tendar No.; 155279 l
* Remark;. t

i

I
•Dear .

•  1. Your tender for tho work as fuenUoned above Iws been uccoptod orboholf on iho commissioner
MCD as detail above along with terms and cOnditlori of iho lender

2.YOU aro further directed to attend this.office to complete Ihe formul JigrBCniuni with in seven
• days of the receipt of this letter dr Comrnunicoiion receivotl in inis regard by any moons like

phone, fax.mail etc-.ivhichever is earlier.

3. You.aiB also directed to stani the work at once. Please note that nine allowed to carryooi, ihe
■ work, as cnierod. in llie tender shall be reckoned from the OOS.

i

1
t

A a Should be noted-- (a) That as and when orders are given for iheuxocotion of any
from the Competent Auilioriiy bu obtained befon: ijxrKulion

to submit his RA/Final
•  ' exira/substiiute item prior orders

•  of the same to avoid any further complications.(b) That conlractor has
bill with mcasufomeni otherwise nothing will bo consider due on necoum of work execution.

5 it Shall be your responsibility to provide deep hand pump/Tubo wcIl/MunIciii.il waUir at ilio site
of the work and same shall befit for construction purposes and provide siifi; iihnkmg watei fine
from contamination to the labour engaged.

5. You shall be responsible for correcincss/genuinonoss of all itie documents what so ever
subnriitied by the you.

t

\  ■

r- 7. All the circular Issued by MCO applicable to the instant nature of work will have to In.-
complained by the coniracibr. Total Quantity Of Cement -

Note. Expondilufa will not exceed to Rs 7023331/

Copy To. ■ _
.

a'.f- ■'  - ' 1. S.E (OCJfor Inforrmtlon alongwith copy Of Schedule & lusiificalion
2 SU () for kind Information Please
3. A £ Concerned for information and necessary action .
fl . Acit {)with account file

•  5 Copy to Mpi. Councillor Ward
6. 0:C.A U
7. dflicf Copy {Surosh C fianci Mcenn

tl (M-SM.N.-0 IGC XIX)

hagit 1 III 1
:  ■ 9/4/23 2;03:05PM

I



cdk^ORATION OF DE
r  OF EXECUTIVE ENGINEER

EE(M-SH.N.UVrFFXiyi

r ■

r

OFFICE
■ ci

■ ■^W.O.Wo.; EE-(M-S'h.M-.^|) [EE XIX)/SYS/2023
■  l^gency m/S. S, PlEnierprises

•C-156.A, Amar Colony, East'dokalpur, 0elliin0094

' ■ r«>ds:by pdg, me from BalmikI Dharamsh.lu €pair 01 dram at various iocatlotis'In Mandbli Village at W. No fi 6E SNZ

-2024/57 Date

•

d ;• 17-07-2023-
(

MB No.: 3093
.  /•
/

s loTtypal House . Transformer waii gali

FTC No, :23/66/XL-V|]|-S/MLC/854/ 513
Tender Amount: Item Rate

/09/M-!/237/06 • s

Contractual Amount :1699156 /- Time Of Comoletion: 6 Months
Earnest Monev; 79266

NIT NO: 1/2

Head Of. Accountxt vm s (il I

Tender No.: 15'3749 2

Remark:
cess will

Dear

phone, fax.mail etc.whichever is earlier. • • _ received in this regard by arty means like

on the commissioner

: . ..

■  “f 'fd » >™i<* any further complitatlons.W ^hat conSw'r hS
bill With measurement Otherwise nothing will be consider

carryout the

co submit his RA/Final
er due on account of work execution.

ofr:oS:ss!from contaminalion to the labour engaged. ^ ‘ P''0''itie safe drinking water free
6. You shall be responsible for cofrectness/genuineness
submitted by' the you.

V

of alt the documents wlint St) ever

:  •. 7-All the circular issued by MCD applicable to the instant
compiaiiied by the contractor. Total QuantityofCemeni-

Noie, Expenditure will not exceed to Rs 1699156/
Copy To,

T.’S.E (QC)for Information alongwith copy of Schedule
.  .2. 5E.(1 for kind Information Please

■: 3. A.E Concerned for information and necessary action
'  4r Actt ()wiih account file ;

5. Copy to Mpl. Councilior Ward
•  6. O.C.A 0

■ 7, Office Copy

n

e &

I

ature of work will havtt to be

M
5.E

%

 Justification

(Suresh Chaod Meeiia)

EE(M-SH.ISI.'-I) [EE XIX]
2:l6i36PMTnim:

Page 1 of.1



Gokalpur AC-68 (Sh. Surendra Kumar, Hon'ble MLA)

S.N Name of the acheme/work Amount of

A/A & E/S.

(Rs. In lacs)

Date of A/A& E/S. Agency Awarded

Amount

(Rs. in lacs)

Stipulated
date of start

Stipulated
date of

completion

Total

upto date

physical
Progress.

Total upto

date Expdr.

On the

scheme.

Remarks.
o.

I 2 1. 4 S 6 7 B 9 Ifi. 11

Improvement of C.C. Roads and side drains
at Ganga Vihar Part-I (C) (Regn No. 1046) In
Gokalpurl (AC-66), Including maintenance for
5 years.

Unauthoris M/s Wonder

Infrastructu

re and

Power

ed1 499.63 26-04-22 302.82 10-03-23 04-12-23 60% 0.00 Work Is slow In progress,

Colonies
Improvement of C.C. roads and side drains at
Ganga Vihar Part-1 (A) (Regn No. 1046) in
Gokalpuri AC-68 including maintenance for

,P? ttaa

M/s Jsin

Constructio2 421,70 10-05-22 250.87 10-03-23 04-12-23 60% 0.00 Work in progress
n

Improvement of C. C. roads and side drains
at Harsh Vlhar Part-1 (C) (Regn No. 1117) In
GokBlpuri AC-68 including maintenance for
05 years.

M/s Wonder

Infrastructu

re and

Power

3 455.30 10-05-22 270.80 10-03-23 04-12-23 75% 0.00 Work in progress

Development of street pavement and side
drains of E-Slock Harljan Bast! East,
Gokalpuri Constituency (Regn No.
1157/1797) AC-68 Including maintenance for
05 years.

Improvement of C.C. Roads and side drains
at Indra Vlhar Ph-II Johripur (Regn No. 1166)
Extn, U. C. in Gokalpuri AC-68 Including
maintenance for 05 years.

M/s Wonder

Infrastructu
re and

Power

4 432.32 10-05-22 262.73 10-03-23 04-12-23 70% 0.00 Work In progress

H/s Wonder
Infrastructu

re and

Power

5 286,77' 10-05-22 173.62 10-03-23 04-12-23 90% 0.00 Work In slow progress

Improvement of C. C. roads and side drains

at Pratap Nagar (Regn. No. 1179) in
Gokalpuri AC-68 Including maintenance for
05 years.

Sh. Naresn

Kumar

Aggarwal

Closed vide No. E£-

IV/Acs.2(23)/2022-23/3069-7«
dated 18/07/2023.

6 410.92 10-05-22 237.68 10-03-23 04-12-23 0% 0.00

Improvement of C.C. roads and side drains at
M/sA.N.l,

Builders

Pvt. Ltd.

Bhaglrathi Vlhar Part-I (B) (Regn No. 1353)
U. C. in Gokalpuri AC-68 including
maintenance for OS years.

7 450.33 10-05-22 272.45 13-01-23 09-10-23 85% 0.00 Work In progress

Development of street pavement & side
drains in Mandoll Extension Harljan Basti In
Gokalpur Constituency {AC-68) (Regn. No.
1206) Including maintenance for 05 years for
the veer 2023-24.
Improvement of streets pavement & side
drains at Johripur Extension in Gokalpur
Constituency (AC-68) (Regn N0.113S/895),
including maintenance for 05 years, for the
year 2023-24.

M/s Shim

Singh

NImesh &

Sons

8 459.61 31-05-23 226.61 28-07-23 23-04-24 60% 0,00 Wofk IS In progress.

Sh. Vl^dy
Ni/nesh

9 270.40 15-06-23 122.44 17-10-23 13-07-24 0% 0.00 Work Just awarded.

Improvement of streets pavement & side
drains at Pratap Nagar, near Saboil Village In
Gokalpur Constituency {AC-68) (Regd. No.
1370, Part-2) including maintenance for 05
years far the year 2023-24,

Improvement of C. C. Road and side drains at
Bank Colony, Harsh Vlhar and RST Colony,
Johripur In Gokalpur Constituency AC-S8.

EsOmace for accord of
Technical Sanction is under

process.

10 443.69 22-08-23 0% 0.00

MLA LAD
I M/s WIZ

Const. Co.

11 179.17 ; 13-06-22 73.45 18-08-23 13-02-24 30% 0,00 Work in progress.

I
r

±



w

Gokalpur AC-68 (Sh. Surendra Kumar, Hon'ble MLA)

ToUl

upto date
physical
Profireas.

Total upto

date Expdr,
On the

scheme.

Remarks.Stipulated

date of

completion

Awarded

Amount

(Rs. In lacs)

Stipulated

date of start
Amount of

A/ASi E/S.
(Rs. In lacs)

Date of A/A&E/S. AgencyName of the scheme/work

o.

Improvement of streets pavement & side
drains of Budh Vihar, (Part-I) In Gokalpur
Constituency fAC-68)-
Construction of RCC Entery Gates at Brijpuri

Road, Johripur Road, Meet Nagar, Sewa
Dham Road and Tulsi Niketan Road of
Gokalpur Constituency fAC-68).

Improvement of street pavement & side drain
of D-Block at Saboli Extension in Gokalpur
Constituency fAC-68).
Improvement of link road & side drains at
Ganga Vihar H-Block, Bhim wall gali Johrlpur
& Meet Nagar (along Shamshan Ghat) In
Gokalour Constituency (AC-68).

Construction of Single Lane RCC Bridge at
RD 10400m and double lane bridge at RO
11500m across Trunk Drain No. 1-.

Estimate under

preparation.0% 0.0029-09-2312.0412

Estimate under

preparation.
0.000%29-09-2351.7713

Estimate under

preparation.0.000%29-09-2318.0314

Sh. vijay
NImesh

0.00 Work In progress.01-09-23 60%19-07-2327.2458.81 05-06-2315

Direction issued to Agency
to start the work. As

pollution ban has been
lifted.

Other

Drainage
Works

M/s WIZ

Const. Co.
4.4521-03-24 0%26-06-2324-01-22 293.84358.0016

Construction of RCC storm water drain along
service road in lybank (colony side) between
Pipeline Bridge (RD 11300m) to Delhi-U.P
Border (RD 13387m) of Trunk Drain No. 1 In
Gokalpur Constituency (AC-68).

6th time tender Is being
invited.

0.000%385.52 24-01-2217

Improvement of Right side service road of
■T.O. No. 1 from Shamshan Ghat Shiv Vihar
(RD 12300m) to Delhi-U.P. Border (RD
13360m).

Sh. Vijay
Nimesh

0% 0.00 Work just awarded.15-12-23 12-06-24141.02297.84 16-06-2318

Construction of damaged boundary wall
along left/right bank of Trunk Drain No. I
between RD-10330m (Arterial Highway
Bridge) to RO-13387m (Delhl-U-P. Border).

Estimate for accord of
Technical Sanction is
under process.

0% 2.4020-06-23509.7219

Design & drawing under
preparation.

Construction of retaining wall on left bank of
Escape Drain No. II from RD Om to RD 4S0m.

0% 0.0023-06-23181.7720

M/sImprovement of mandoli village Kabristan at
Sewadham road in Gokalpur Constituency
(AC-68)

MLA LAD
(Pending)

Work heldup by ODA..
Arnava --30,000/- In Feb-Classical

Enterprise
33.6319-03-20 14-09-20 60%98.06 21-08-19 63.3321

21
5

TYADB

(Pending)
Hon'ble MLA vide letter
dated 30.12.19 on the
request of local residents
proposed for dlspansary
instead of chaupat.

Construction of double storeyed chaupal at
Maharishi Oayanand Marg Johrlpur Extn.
(Jeevanpur) in Gokalpur Constituency AC-68

0.000%89.21 20-08-1922
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ACTION PLAN FOR DESIlTkNG OF i&FC ORAJN5 FOR THE YEAR 2021

I RcmaritsS.NO Nam« pf Drain Lfo^ of
Drain

{lAlCm.|Tg

Estimated

Qty. of sIH

to bt

rpmovod In

Ttmellnt

Jti|.21Ptb-21 hin-21Jan. 21 Mar-21 APN21

Aehlowomoni

UPTO

2«JM1

^tehlovoffiont Targat Aditevomont

UPT02S4dai

A£hi«wtment

UFTOU.07.21

Tar^Qt A^hlovam Tsrgot Tar(al ^tfhlovaAOAl

UPTOil.Oa.22

AdiiovomoPt

UPTO

TargtlTartat

OPTO

naiiik

b« cnt

torfrtmd If AO.
II II ITi I 7 t 12 la 14 ts1 i. I 4 9 10 J1

11 Trvnk drain No. I

HO S>iOm te llOOSii

12000 11000 11600
11900 tonna has bttn

dUpospdoff at
takkarwaia ar>d 500

^Mtat EOMC

Str^M.Tha quanit/
pf noatMH matprlal,

dtbris dipoiaJ off at

noarby COMC dhalao.

6000 4600 4600

KDKtOtotOCO

332748.127 42.500 4,000 5,600 9.000 8,899 16.000 16.107 27,000 16,107 40,000

4y dttpertmtnul

MkIww

19280 MT hMb«tn

dIMMMoHil NS

Or.Ut oetwMD Ohool

Sim Bridge to
Oilmiili tridgi NO

lOiaOoto RO

24500 24830 24944

ND8000tel»87

12SB&
1» Bund Orein

NOOmu JNSOn

3.45 2000 200 0 600 750 200 Tonne >(100 1200 100 1800 2000 1070 1070
6akfcarw«la andTha

Qiunrtrof floocini
mataripl, dabris

Oipesad off al nearby

lOMC dha4e

<a/awai Ma|ar Drain
ftp Om to kO 2490m

Escape Drairt Me.l

P D Om te Wp worn
Escape Drain No.i

POWOmttPO 2945m

17 2.48 2000 0 >400 Tonne el

Bettefweli
800 0 1600 1125 2000 1824 1824

u 0.980 5000 300 886 tOCOTonneel

Betterwele

3000 Tonne et

Betteioele

1600 1550 2600 2840 3600 2840 4600 5466 5000 7229 7938

1.965 3000 ISO 176 300 226 900 300 1800 450 2700 2200 3000 3000 3000

BKepeOriln Na.H

«D40inw»D»2in

19 0.292 300 0 0 300 By dcpertmenul

MacKIne

300 440 440

Cicepe Orein No.d

RO dm to RO eOm «

1.61 100 0 SO 0 100 100

R0 332rnlO RD<S8m

BUieripur Orein30 1.00 600 0 100 80 300 80 500 200 850 Tonne el

Betteiwele

600 650 650
RDOnitcRO lOOOni

Relief Orein

Room loRDllBOm

31 2.18 TIOATINS

MATERIAL

OWIV

0 0

TOTAl 55500 4950 6662 11100 10675 20200 19427 34750 19577 S1600 43015 sssoo S4643 56066

V



UN uq^tg

\J S. No Name of Drain Length of

Drain

(In Km.) To

Mode of

execution

(whether

through
Contractor or

Departmental)

Name and Designation field

staff JE,A£&EE

Date of

Start

Target
Date Fixed

Estimated

Qty. of silt

to be

removed in

To be disposed off qty. of deslll earth
In Metric Tonne to this yea'

Quantity

received

(as on date)

12/07/2022

At Bank of drain Remarks

for
be completion

corrected if

required

At land fill site

of MCO

Depression area

along drain/other

area (Gopalpur,

Tajpur Pahari. etc)

MT

1 2 3 4 5 6 7 8 9 10 11 12 13Trunk Drain No. l

RD S260m to 8000m

1 2.740 &V contract Sh. Puneel Oudeja (EE CD IV)
Sh.GIrish Kumar, AE

Sh. RA. Sharma, A£

Ol^Jl-22 15-06-22 18000 15.SOO 13,500 2,000 Disposal at Rise Eleven

Plant at Bakkarwala and in

gaiies of Karawal Nagar AC-
70.Trunk Drain No. 1

RO 8000m to 13387m

S.387 By Sh.Anll Kumar (EE MDII) 24500 27,810 30.000 Disposal - 30000 MT in

galles of Karawal Nagar AC-
Departmental

Machine
70.

Bund Drain

RD dot to 3*50m

3-45 By contract Sh. Puneet Dudeja (EE CD IV)
Sh. Girish Kumar. AE

I

01-01-222 15-06-22 2000 1,990 1590 0 1990 MT Diposed at

Collection Centre.Xarawel Nagar Drain

RD Om to RO 2480m

2.48 By Sh.Anll Kumar (EE MO It)
Sh. Puneel Dudeja (EE CD IV)
Sh. GIrtih Kumar, AE

15-04-22 15-06-22 2000 1,390 1.390 0 Disposal-1390 MTIn

gaiies of Karawal Nagar AC-
3 Departmental

Machine
70.Escape Drain No.l

ROOmtoRDSSOm

O.S80 Sy Sh. Anil Kumar (EE MD (I)

Sh, Puneet Oudeja (EE CO IV)
01.0I-22 lS-OS-22 7000 11,779 15,000 0 Disposal-15000 MT in

gaiies of Karawal Nagar AC-
Departinenial

Machine4
70.Escape Drain No.i

RO 980m to RO 2945m
1.965 By conlraa Sh. Puneet Dudeja (EE CO IV)

Sh. Girish Kumar, AE
01-02-22 15-06-22 3000 3,500 3500 0 Disposal-3500 MTIn

galles of Karawal Nagar AC-
JL

70EscapeOralnNo.il

RD 40m to RO 332m
0592 8y Sh. Anil Kumar (EE MD II)

Sh. Puneet Oudeja (EE CD IV)
Sh. Girish Kumar. AE

01-05-22 15-06-22 300 308 308 0 Disposal - 308 MT In galles
of Karawal Nagar AC-70.

Departmental

Machine

8y contract

0
S

Escape Drain No.ii

RO Om to RO 40m *

0.161 Sh. Puneet Dudeja (EE CO IV)
Sh. Girish Kumar. AE

01-02-22 15-06-22 100 0 0 0

RO 332m to RD 4S3m

Biharipur Drain 1.00 By contract Sh, Puneet Oudeja lEECOIV)
Sh. Girish Kumar, AE

01-02-22 15-06-22 600 600 600 0 600 MT Olposed at

Coileaion Centre.

Now Disposed In galles of

Karawal Nagar AC-70.

Oesdting not required.

However work for removal

of obstrucHons/floatlng
materials is in progress.

RO Om to RD 1000m
6

Relief Drain

ROOm to RO 2180m

2.18 By contract Sh. Puneet Dudeja (EE CD IV)
Sh. Mukesh Pal, AE

01-01-22 15-06-22 Floating

material only
0 0 0

7

TOTAL
57S(X) 62877 0 66288 2000
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'V <?)\J
S: NAME OF THE DEPARTMENT l&FC DEPARTMENT

cO
NAME OF THE NODAL OFFICER:- ANIL KUMAR, ENGINEER OFFICER-!, Mob.9958890116

TOTAL NUMBER OF THE DRAIN UNDERTHE JURISDICTION OF THE DEPARTMENT:- 57

UPTO 21.07.2023

DESILTING.RROGRESS REPORT OF l&FC DRAINS FORTHEYEAR'i023r

Mode ol execution

(whether through
Contractor or

Departmental

Machine]

S. No Name of Drain Length of
Drain

(In Km.) To

Name and

Designation field staff

J.E., A.E.S1E.E.

Date of

Start

Disposed off qty. of desilt

earth In Matric Tonne to

this year

At Bank

of drain

Disposal

through

agency

with

Royalty

RemarksTarget Date

Fixed for

completion

Estimated

Qty. of silt
to be

removed In

Qty.

removed (as

on dated

21.07.2023be
AtUndflll

siteof MCD

Depression

area along

drain/other

area

(Gopalpur,

Taipur Paharl,

corrected if

required

MT

etc)

t 2 4 s 6 7 10 U8 S 11 12 14

7<u*'t;OV.W>-U X a.l27
Ro sieom to issaiiK

11 6y ̂ partmenul machine

and coniractof

SH. Kft. AftTA |S.S.)

Mob.99S«£90104

01.01.2023 23.06.2023 90619 MT is desilted by

MD-li

3300 MT ametad on rhe

bank th« d^ain which is

to b« disposed off by the

contractor

53000 65513 16113 49500

IS Bund Dratn

RDOcnIo S4S0ni

3.4S 8v cenirin SH. SUOHEER KR. ARYA(E.E.)

Mob.99SSa»0104

01.01.2021 1SO6.2023 3000MTd»pO9cd It

RD.2400m. Kartwil Niitr

0r4w>.

3000 3000 3000

17 Kf ra¥^l Nagcr Drain

ROOmtoftO 24&0ni

IM By contraaor SH. SUOHEER KH. ARYA(E.6.)

Mo0.99SfiS901Oe

01.01.2023 IS.06.2023 2000 MT disposed by

eontrictor.

2000 2000 2000

18 Escape Ontn Nei

ftOOmto RO 930m

0.9£0 By Oepartn^ental machtoe

and contractor

SH. SUOHEER KR. ARYA {i.t.)

Mob. 99SS$90104

01.01.2029 15.06.2023 5000 14744 12744 2000

Escape Drain No.l

RD980ffltoR0 2945m

1.96S 0Y Contract SH.SUDH6£R KR.ARYAIE.E.]

Mob.99S&890104

01.01.2023 15.06.2023 2500 MT deposed at

R0.2400m, Karawal Ma|af
OratA.

2500 2500 2500

19 escape Drain Nan

HOOmtoRO 332m

0.292 Bydcpar^rnental machine SH. SUOHggR KR. ARYA (E.E }

Mpb. 9956890104

01.01.2023 15.06.2022 0

SKjpeDralrNoJ^

ROOmto AO 40m &

AD.392mtoRD.453m.

0.161 By contract 5H. SUDHEBA KA. ARYAfE.E.)

Mob. 9956890104

01.05.2023 15.06.2023 600

600 600

BihanpurOrain

ROPfntoRO lOOChn

20 1.00 By Coniract $H. SUOHEER KR. ARYAiE.E.)

MO&.99SS8S0104

01.01.2923 lSXe.2023 700 700 700 MT dispoaed by

COT)tractor

700

Relief Drain

RDOmtO RO 2180m

21 2.U By Contract SH. SUDHEBA KR. ARYA (E.E.}

Mob 9956690104

01.01.2023 1.5.06.2023 0 OesUtIhi not required.

However, worl for

Remova* of

Obstruciions/Hoatin(

maienais ts required only.

66800 89157 0 6100 28857 54200

T.r



\]
cJ Gokalpur AC-68 (Sh. Surendra Kumar, Hon'ble MLA)

Remarks.Total upto

date Expdr.
On the

scheme.

SUpulated
date of

completion

Total

upto date

physical
Progress.

Stipulated
date of start

Awarded

Amount

(Rs. In lacs)

Date of A/A & E/S. AgencyAmount of

A/A & E/S.

<Rs. In lacs)

Name of the scheme/work

o.

10 11976S4311

Estimate for

accord of

Technical Sanction

Is under process.

Other

Drainage
Works

Construction of damaged boundary wall along
left/rtghc bank of Trunk Drain No. 1 between
R0-l0330m (Arterial Highway Bridge) to RD-

13387m (Delhl-U.P. Border).

2.400%20-06-23509.721

Design & drawing
under preparation.

Construction of retaining wall on left bank of

Escape Drain No. II from RD Om to RD 450m.
0.000%23-06-23181.772



»

it/c
Gokalpur AC-68 (Sh. Surendra Kumar, Hon'bte MLA)

T«Ul

uptO ddt*
ptiyi)c«l

Pro^r^lf.

T*ttl apto

On Vt*

Htmarkf.SUimlAMd

(lai* or*Urt

>ilpulat*d

d»te •f

complatJi

Awarded

Amount

(Ra In iaca)

s.sT Aniount

A/A4e/$.
(R». In la<*j

Oala •< A/A A t/S. AganevName o'ina s9>aAia/worV

0

I

i J. IL 11± X] «iX

jOther
Drainage
Works

ConsTrueCkon ofilgmag^ tjoundary i*uJi akgn?
[ariyiigrx bank ofTruny Oratn No. I beCwean
RO-1033am (Arterial Hlgnway 6rKlsa] to RO-
I3387IT1 (Delhl-U P. SonJar).

£scrmace under

SCrirtJny.
0% 2.4020-06-23509-721

De^gn & drawing
under preparation.

Construction of retainino wall on left bank oT
Escape Drain No. It from RD Om to RD eSOm.

0.000%23-06-23181.772



DELHI URBAN SHELTER IMPROVEMENT BOARD

OFFICE OF THE EXECUTIVE ENGINEER, COS

First F'oor, A-Block, Community Hall Nev; Seemapuri DELHI *1100 95.

%

NO. AL No. 01/EEC-8/DUSIB/2023-24 ID- 252 Dated ;15-05-2023

To.

MH. Aarushi Ensorprises
X/l7a5.GaliNo.l8, Rajgarli colony,Oell»i-31

Mv'ac O' Sr'ioiT'.e

Sot Se.ic!

S.’C 5. S'T bastiss Fund

PJL cement concrels pavei.ienl and construction /raising of drain in Main 30 Fula Road (LHS of
Gai; No. 4) &amp; adjoining lanes at A-Biock, amar colony, Gokulpuri (AC-CS) Ward No. 262 EB
No. 10-2 (CN 1393-1462). (Project ID 000014319)

2023 DUSIB 234279 1Tend}" No.

Deo' Sir'.i.V

Vour tender lo,- t/ie .vork momioneti al»ove has beun accepted on behalf of Delhi Urban Shelter Improvement Board at
your biJjted tender arnouitl of Rs. 41.71,446/- (Fourty One Lakh Seventy One Thousand Four Hundred Fourty Six Only)
ivhr:h >s 51.25% below the estimated cost of Rs. 85,55.813/- (Eighty Five Lakh Fifty Six Thousand Eight Hundred Thirteen
Only). ,

You are regufesied to submit the performance^securiiy/guarantee of Rs. 2,08,572/- (Two Lakh Eight Thousand Five
Hundred Seventy Two Only) w.thin 15 days of issue ol this letter. The performance guarantee shall be in the prescribed form
as pruv'ded m clause 1 of the Gcn-iral cond:!;ons of coniraci fcr CPVVD works, and shall be valid upto stipulated date of
ciimrle; cr- r!us 60 .Jay, thei.

'sceipt cf 1 If pr.isuf.bcd peifortiietiue puaranlee, necesssr/ letter to commence Uie work shall be Issued, and the
rii-. of .■sc'rt. hsrced uvu'- to you I'nofC'nfitrr

Fleaso note iliat the time allov/ed for carrying cut the wo.'k as entered in the lender 180 shall be reckoned from 22 days
a'tcr 'hf date of issue of this letter.

O'. t
f

EXECUTIVE ENGINEER, COB
DUSIB

Distribution

1. Chief Engineer II. CUSIB
2. Sc, CifCicS
T'. •■>= OC

•;d -'Eo. :o:

(FjI. Ac

6.AAO
0. Head Clerk ■' Ctip-
13, Office Cocy

■I



DELHI STATE INDUSTRIAL & INFRASTRUCTURE DEVELOPMENT CORPORATION LTD.Plot No.?4A, I'"' Floor, RingRoad, La^^at Na^r-Ill, New Delhi-110024 Cl
1

.OPPICE OF THE EXECUTIVE ENOlMCCR CU-05 CUC)

No. DSnoaE.E CD-05 (UCyNIT,17/2022-23/4^^) Date: 03.11.202:’

LETTER OF COMMENCEMENT OF WORK

M/s A.N.J. Builder Pvt. Ltd.,
A-33, Suraj Mai Vihar,
Delhi-110092,

Name of work

Sub Head

Development works in unauthorized colonies.
C/o Road and SW drain at Saboli Bagh Hand Nagari Part-Ill Gokulpur AC (Regn. No.
930) Section-A.
2022_DSIDC_226385_I

Performance Guarantee & Additional Performance Guarantee submitted by you vide letter
no. NIL dated NIL amounting to Rs. 14,97,050/- in shape of FDR (FD Account
No.354971 for Rs.2.99.400/-. FD Account No.354972 for Rs.2,99,400/-, FD Account •
No,354973 for Rs.2,99.400/-, FD Account No.354974 for Rs.2,99,400/-, FD Account No.
354975 for Rs.2,99,450/-) dt. 11.10.2022 & Rs.96,33,500/- in shape of FDR (FD Account
No. 354976 for Rs.30,00,000/-, FD Account No. 354977 for Rs.30,00,000/-, FD Account
No. 354978 for Rs.30,00,000/-, FD Account No. 354981 for Rs.6,33.500/-)dt. 11.10.2022
for above mentioned work issued by Bank of Baroda, Jhee! Khurenja Dehi-11005!
M.10.2022 which valid upto 11.10.2028 & 11.10.2023 respectively.

This office letter of acceptance of your tender No. DSIIDC/E.E CD-05 (UC)/NIT
No. 17/2022-23/404 dated 07.10.2022.

on

Tender I.D.

Ref: 1.

2.

Dear Sir,

You are requested to contact Sh. Surender Kumar,' A.E CD-05 (UC) for taking possession of site and
commencement of work.

You are requested to attend this office to complete the formal agreement within 15 (Fifteen) days from
the date of issue of this letter.

End: Schedule of Quantity.

Yours faithfully

Executive'Engincer CD-05 (UC)
For and on behalf of M.D., DSIII^

Copy to!-

CE-1, DSllDC for kind information Please.
SE (UC), DSIIDC, for kind information Please.
CAO (W), DSllDC, for kind Infonnation Please.
SO (UC) for information & necessary action please.
Sh. Surender Kumar, A.E CD-05 (UC) alongwith copy of schedule of quantities. It should be ensured
that the quantities of the items contained in the schedule of quantities attached are in no case deviate
without the approval ofthe competent authority.
Income Tax officer. Contractor Ceil, Central Revenue Building, Ward No,38 (3) Room No 50 l.P. Estate
New Delhi-110002.

DVAT Officer (Contractor Cell), Trade & Tax Department, Bikri Kar Bhawan l.P. State New Delhi-02
M/s RITES Limited (Schedule ‘A’ Enterprise of Govt, of India). RITES Bhawan-2, Plot
No.144, Sector-44, (Haryana)Guriigram-i22003.
The Asstt. Labour Commissioner, Labour Welfare Centre, Room No. 122-123, A-Wing I" Floor Pushpa
Bhawan, Pushp Vihar, Delhi-110017.

^J3>r^ward File.
1 1. Agreement File.
12. Master File.

I.

2.

3.

4.

5.

6.

7.

8.

9.

ineer^^S (UC)
For and on behatf of M.D., DSllDC
Executive
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DELHI STATE INDUSTRIAL & INFRASTRUCTURE DEVELOPMENT CORPORATION LTD.^
Plot No. 74A, Floor, Ring Road. Lajpai Nagar-IU, New Delhi-110024

OFFICE OF THE EXECUTIVE ENGINEER CD-05 (UC)

No. DSIIDOE.E CD-05 (UC)/NIT.02/2022-23/ Date: 08.07.2

t-
022

LETTER OF COMMENCEMENT OF WORK

To,

M/s Yuvansh Builders,

280A, OaiiNo. 14, BholaNathNagar,
Shahdara Delhi-110032,

‘.i

Name of work

Sub Head

Development works in unauthorized colonies.
C/o Road and SW drain at Vill. Saboli Extn. Near Khera Majidir Part-1 Gokuipur AC
(Regn. No. 1092).
2022 DSIDC 221867 1Tender I.D.

Ref: Performance Guarantee & Additional Performance Guarantee submitted by you vide letter
no. NIL dated 07.07.2022 amounting to Rs.l 1,90,213/- in shape of FDR (FD Account
No. FD-1658 for Rs. 11,90,213/-) dt. 06.07.2022 & Rs.59,49,873/-  in shape of FDR (FD
Account No. FD-1659 for Rs.59,49,873/-) dt. 06.07.2022 for above mentioned work
issued by Delhi State Cooperative Bank Ltd., 383/lOB, 1st Floor Main Road, East Azad
Nagar, Near Surya Nursing Home, Shahdara, Delhi 110051 on 06.07.2022 which valid
upto 02.03.2028 & 02.03.2023 respectively.

This office letter of acceptance of your tender No. DSIIDC/E.E CD-05 (UC)/N1T
No.2/2022-23/277 datec{ 24.06.2022.

1.

2.

i
5 Dear Sir,

You are requested to contact Sh. Dinesh Chand Sharma, A.E, CD-05 (UC) for taking possession of site
and commencement of work. The third party i.e. M/s Wapeos Ltd. has nominated for the above said work.

You are requested to attend this office to complete the formal agreement within 15 (Fifleen) days from
the date of issue of this letter.

Enel: Schedule of Quantity.
Yours faithfully

Executive Engineer CD-05 (UC)
For and on behalf of M.D., DSIIDC

Copy to;-

I. CE-1, DSilDC for kind information Please.
2. SE (UC), DSIIDC, for kind information Please.

3. CAO (W), DSIIDC, for kind information Please.
4. SO (UC) for information & necessary action please.
5. Sh. Dinesh Chand Sharma, A.E CD-05 (UC) aiongwith copy of schedule of quantities. It should be

ensured that the quantities of the items contained in the schedule of quantities attached are in no case
deviate without the approval of the competent authority.

6. Income Tax officer. Contractor Cell, Central Revenue Building, Ward No.38 (3) Room No 50 l.P. Estate
New Delhi-l 10002.

7. DVAT Officer (Contractor Cell), Trade Sc Tax Department, Blkri Kar Bhawan l.P. State New Delhi-02.
8. 3"^ Party M/s Wapeos Ltd. 76-C, Institutional Area Sector-18, Gurugram, Haryana - 122015.
9. The Asstt. Labour Commissioner, Labour Welfare Centre, Room No. 122-123, A-Wing 1“ Floor Pushpa

Bhawan, Pushp Vihar, Delhi-! 10017.
Award File.

! 1. Agreement File.
12. Master File.

l! •

I-

i
<1

i;

Executive Engineer CD-05 (UC)
For and on behalf of M.D., DSIIDC

i

il

\


